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Present: Shri DS Chaudhary counsel for

the applicabt,

It is noted that ths applicant is
at present working with MTNL and the impugned

transfer order has been issued by MTNL

‘authorities and the transfer is within MTNL

only}

Since MTNL is not within the jurisdiction
of this Tribural, this 0.A, cannot be
entertained cue to lack of jurisdiction,

Accordingly the OA is dismissed as withdrawn,
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